IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

09.09.2022

Applicatio |Case No.

T : .
Cour Rejec
£ t

Fee Statu
‘ s

10 C

1 ?gﬁg;ﬁY ;3818/202 09.09.2022 [WP(C)/17953/2018

2 PK PARIDA ;3823/202 09.09.2022 |0JC/5745/1998 10 C
3 S.R.PANI ;3826/202 09.09.2022 |CRLMP/786/2022 10 C
4 S K ACHARYA ;3828/202 09.09.2022 BLAPL/8555/2022 10 C
5 ;??ﬁgATH ;3841/202 09.09.2022 |BLAPL/6706/2022 |10  |C
6 |M K PANT ;3844/202 09.09.2022 |BLAPL/8100/2022 |10  |C
7 |p. N. NAYAK ;3846/202 09.09.2022 QPC(OAC)/4467/201 5 U
8 |p. N. NAYAK ;3847/202 09.09.2022 |FA/8/1990 5 U
9 gzﬁgi RANJAN ;3849/202 09.09.2022 |BLAPL/6368/2022 |10  |C
10 |SARADA NAYAK ;3853/202 09.09.2022 |WP(C)/11792/2014 |10  |C
11 K K NATH ;3854/202 09.09.2022 |WA/509/2013 10 |c
12 P K DAS ;3856/202 09.09.2022 [WP(C)/5470/2015 |10  |c
13 |T.K.J.SAMANTA ;3859/202 09.09.2022 [WP(C)/18288/2022 |10  |c
14 |J R RATH ;3861/202 09.09.2022 [WP(C)/682/2021 |5 U
15 |J R RATH ;3863/202 09.09.2022 [WP(C)/679/2021 |5 U
16 |J R RATH ;3864/202 09.09.2022 [WP(C)/398/2021 |5 U
17 |J R RATH ;3865/202 09.09.2022 [WP(C)/396/2021 |5 U




18 |J R RATH ;3866/202 09.09.2022 [WP(C)/400/2021 |5 U
19 |s BEHERA ;3867/202 09.09.2022 |ABLAPL/6061/2022 |5 U
20 |J R RATH ;3869/202 09.09.2022 [WP(C)/353/2021 |5 U
21 |7 R RATH ;3870/202 09.09.2022 [WP(C)/357/2021 |5 U
22 |7 R RATH 23871/202 09.09.2022 |WP(C)/389/2021 |5 U
23 |J R RATH ;3874/202 09.09.2022 [WP(C)/14529/2021 |5 U
24 |J R RATH ;3875/202 09.09.2022 [WP(C)/689/2021 |5 U
25 iiﬁﬁiﬁiJKUMAR ;3877/202 09.09.2022 WP (C)/20929/2022 |10  |C
26 |7 R RATH ;3878/202 09.09.2022 [WP(C)/363/2021 |5 U
27 |7 R RATH ;3879/202 09.09.2022 [WP(C)/684/2021 |5 U
28 |J R RATH ;3882/202 09.09.2022 [WP(C)/688/2021 |5 U
29 |k. c. NAYAK 23883/202 09.09.2022 [WP(C)/18921/2020 |10  |c
30 |J R RATH ;3884/202 09.09.2022 [WP(C)/678/2021 |5 U
31 |J R RATH ;3885/202 09.09.2022 |WP(C)/13388/2021 |5 U
32 |B. DAS ;3886/202 09.09.2022 |WP(C)/15515/2014 |10  |C
33 |R. K. NAYAK ;3888/202 09.09.2022 |WP(C)/11506/2016 |10  |C
34 |J R RATH ;3889/202 09.09.2022 [WP(C)/1056/2022 |5 U
35 [BINOD KUMAR  73890/202 154 9 5022 |wp(c)/11506/2016 |10 |
DAS 2
36 |J R RATH ;3891/202 09.09.2022 [WP(C)/1055/2022 |5 U
37 |J R RATH ;3892/202 09.09.2022 [WP(C)/13592/2021 |5 U
38 |J R RATH ;3893/202 09.09.2022 [WP(C)/1637/2021 |5 U
39 |7 R RraTH 23895/202 09.09.2022 [WP(C)/1634/2021 |5 U
40 |7 R maTH ;3896/202 09.09.2022 [WP(C)/1164/2021 |5 U
41 |J R RATH 173898/202 |09.09.2022 |WP(C)/1160/2021 |5 U
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42 |7 R raTH 23899/202 09.09.2022 [WP(C)/692/2021 |5
43 |7 R raTH ;3901/202 09.09.2022 [WP(C)/691/2021 |5
44 |s. paTRa ;3902/202 09.09.2022 [WP(C)/16264/2022 |10
45 EigYABRATA ;3903/202 09.09.2022 [WP(C)/23378/2016 |5
46 ;iiiﬁAYA ;3904/202 09.09.2022 WP (C)/25794/2021 |10
47 |s X BEHERA 23905/202 09.09.2022 [WP(C)/12026/2010 |1
48 |s K BEHERA ;3906/202 09.09.2022 [WP(C)/2406/2015 |1
49 |R. K. MISHRA ;3908/202 09.09.2022 |CMP/613/2022 10
50 |T BAG ;3909/202 09.09.2022 [WP(C)/17994/2022 |10
51 K. K. NATH ;3910/202 09.09.2022 |cMP/1231/2019 10
52 gﬁiﬁJADEo 23911/202 09.09.2022 |BLAPL/9264/2020 |10
53 EigiiANTA ;3913/202 09.09.2022 |SA/132/1984 5
54 |GAGAN ROUT ;3915/202 09.09.2022 |CRLMC/1925/2018 |5
55 |GAGAN ROUT ;3918/202 09.09.2022 |0JC/1705/1984 5
56 2§§5§G¥OHAN ;3921/202 09.09.2022 [WP(C)/22737/2022 |10
57 giﬁgﬁ RANJAN ;3922/202 09.09.2022 |CRLA/440/2019 10
58 ;iﬁiéPﬁgHANTY ;3926/202 09.09.2022 WP (C)/21863/2022 |10
59 |M. R. ROUTRAY ;3933/202 09.09.2022 [WP(C)/20476/2022 |10
60 |K. K. NATH ;3938/202 09.09.2022 [WP(C)/22008/2022 |10
61 |A. K. MOHANTY ;3941/202 09.09.2022 |ABLAPL/5261/2022 |10
62 |S.NAYAK ;3945/202 09.09.2022 |CMP/589/2022 10
63 |R C MISHRA ;3955/202 09.09.2022 [WP(C)/13199/2022 |10
64 |P K PANI ;3958/202 09.09.2022 |ARBA/47/2005 10




65 |P K MALLICK 23960/202 09.09.2022 |CONTC/5482/2022 |10  |c
66 |S.C.BISWAL ;3961/202 09.09.2022 |ABLAPL/2229/2019 |10  |C
67 |s.c.BISWAL ;3963/202 09.09.2022 |ABLAPL/2230/2019 |10  |C
68 |A.K.SAHOO ;3966/202 09.09.2022 |ABLAPL/13690/2019 [10  |C
69 |P.K.PRADHAN 23969/202 09.09.2022 |BLAPL/3416/2022 |10  |C
70 |R ¢ MISHRA 23970/202 09.09.2022 [WP(C)/13199/2022 |10  |c
71 ?ﬁ?iﬁ;ﬁ?ﬁNDA ;3971/202 09.09.2022 |ABLAPL/9962/2021 |10  |C
72 |R.K.PATNAIK ;3976/202 09.09.2022 [WP(C)/20564/2022 |10  |c
73 |B.DAS ;3978/202 09.09.2022 [WP(C)/20516/2022 |10  |C
74 |B.SAMAL 23980/202 09.09.2022 [WP(C)/20665/2022 |10  |c
75 |p K JENA 23981/202 09.09.2022 |CONTC/3959/2022 |10  |C
76 |P.K.NAYAK 23983/202 09.09.2022 [WP(C)/19621/2022 |10  |c
77 |s  Navak ;3986/202 09.09.2022 |CONTC/5490/2022 |10  |c
78 |B.K.DAS ;3989/202 09.09.2022 [WP(C)/20577/2022 |10  |C
79 Eégi;gY ;3990/202 09.09.2022 |WPC(OA)/2720/2015 [10  |C
80 gziféR£§§SAD ;3993/202 09.09.2022 [WPC(OR)/1901/2013 |10  |c
81 |R.K.MISHRA ;3997/202 09.09.2022 [WP(C)/20494/2022 |10  |c
82 |R.K.BISOT 23998/202 09.09.2022 |WPC(OA)/2187/2017 [10  |C
83 |R.K.BISOI ;4000/202 09.09.2022 |WPC(OA)/2186/2017 [10  |C
84 |R R DAS ;4003/202 09.09.2022 ?PC(OAC)/1274/201 10 |c
85 |T.SWAIN ;4004/202 09.09.2022 |WP(C)/14859/2022 |10  |C
86 |M.R.ROUTRAY ;4005/202 09.09.2022 ?PC(OAC)/3920/201 10 c
87 ﬁiﬁgAKUMAR ;4006/202 09.09.2022 [WPC(OR)/1407/2017 |10  |c
88 |M.R.ROUTRAY |74007/202 |09.09.2022 |[WPC(OAC)/3919/201 |10  |[C




| 2 7 |
89 |K.C.SATAPATHY 24008/202 09.09.2022 [WP(C)/19126/2022 |10  |c
90 M R ROUTRAY ;4011/202 09.09.2022 [WPC (OR)/1528/2017 |10  |C
91 ﬂigigi§§ ;4015/202 09.09.2022 [WP(C)/21144/2022 |10  |c
92 zgigiﬁNSU 24017/202 09.09.2022 [WP(C)/21206/2022 |10  |c
MOHANTY
93 |P.C.BEHERA 24018/202 09.09.2022 [WP(C)/20908/2022 |10  |c
94 |PRAVAT BEHERA ;4019/202 09.09.2022 [WPC(OA)/1080/2017 |10  |c
95 |S.K. PAL ;4022/202 09.09.2022 [WP(C)/21074/2022 |10  |c
96 |J.PRADHAN ;4027/202 09.09.2022 [WP(C)/20621/2022 |10  |C
97 |K.C.SATAPATHY ;4030/202 09.09.2022 [WP(C)/21079/2022 |10  |c
98 |J.PRADHAN 24032/202 09.09.2022 [WP(C)/20624/2022 |10  |c
99 |B.R. KAR 24034/202 09.09.2022 [WP(C)/21485/2022 |10  |c
100 |P.NAYAK ;4036/202 09.09.2022 |WP(C)/20919/2022 |10  |C
101 |S. MISHRA ;4037/202 09.09.2022 |ABLAPL/7097/2021 |10  |C
102 |P.K. SWAIN ;4038/202 09.09.2022 |WP(C)/22827/2022 |10  |C
103 giﬁgﬁ RANJAN ;4039/202 09.09.2022 |ABLAPL/4481/2021 |10  |C
104 |A.K.DAS ;4041/202 09.09.2022 |WP(C)/20003/2022 |10  |c
105 [M.R. SAHOO 24042/202 09.09.2022 |WP(C)/22819/2022 |10  |C
106 |B R SETH ;4046/202 09.09.2022 |CRLREV/344/2022 |10  |c
107 |P.K.ROUT ;4047/202 09.09.2022 |WP(C)/22528/2022 |10  |C
108 |M. R. ROUTRAY ;4048/202 09.09.2022 |WPC (OA)/2265/2017 [10  |C
109 |A.K.MISHRA ;4049/202 09.09.2022 gPC(OAC)/1522/201 10 c
110 [P K MISHRA ;4050/202 09.09.2022 |CRLREV/376/2022 |10  |C
1111 |SANJAYA 74051/202 |09.09.2022 [WP(C)/22534/2022 |10  [C




\PARIDA 2
112 |B.K.MAHARANA ;4053/202 09.09.2022 [WP(C)/22515/2022 |10
13 5% oas ;4054/202 15 052022 gPC(OAC)/2194/20l o
114 |A K SAHOO ;4055/202 09.09.2022 |CRLREV/342/2022 |10
115 |P.K.ROUT ;4057/202 09.09.2022 [WP(C)/22530/2022 |10
116 M. R. ROUTRAY ;4058/202 09.09.2022 [WPC (OR) /2264/2017 |10
117 |s.P.SWAIN ;4059/202 09.09.2022 QPC(OAC)/1516/201 10
118 EigiﬁzA ;4060/202 09.09.2022 WP (C)/22536/2022 |10
119 M. R. ROUTRAY ;4061/202 09.09.2022 [WPC (OA)/2263/2017 |10
120 |T K MOHANTY ;4062/202 09.09.2022 |RSA/304/2010 10
121 iigiﬁ;A 24063/202 09.09.2022 |WP(C)/22535/2022 |10
122 M. R. ROUTRAY 24064/202 09.09.2022 gPC(OAC)/3329/201 10
123 M.R.TRIPATHY ;4065/202 09.09.2022 [WP(C)/2061/2017 |10
124 M. NAYAK ;4066/202 09.09.2022 [WP(C)/23111/2022 |10
125 M.R.TRIPATHY ;4068/202 09.09.2022 Y%\]PC(OAC)/2061/201 10
126 |S.P.SWAIN ;4069/202 09.09.2022 gPC(OAC)/2652/201 10
127 M. R. ROUTRAY ;4070/202 09.09.2022 ?PC(OAC)/333O/201 10
128 |P.K.LENKA ;4071/202 09.09.2022 [WP(C)/7846/2017 |10
129 [P, C. DAS ;4072/202 09.09.2022 [WP(C)/7846/2017 |10
130 |P.C.ACHARYA ;4073/202 09.09.2022 QPC(OAC)/17O9/201 10
131 |P.K.LENKA ;4074/202 09.09.2022 [WP(C)/7846/2017 |10
132 ﬁg;AEiEiNJAN ;4075/202 09.09.2022 WP (C)/7373/2018 |10
133 [B.BARIK ;4076/202 09.09.2022 ?PC(OAC)/1954/201 10
134 |S.PATTANAIK ;4078/202 09.09.2022 [WPC (OAC) /606/2016 |10




135 [P. K. JENA ;4079/202 09.09.2022 |WP(C)/19904/2016 |10  [C
136 |S. K. SAHOO ;4081/202 09.09.2022 [WP(C)/19904/2016 |10  |[C
137 |[R.C.MUDULI ;4083/202 09.09.2022 [WPC(OA)/1778/2016 |10  [C
138 |KSHITISH ;4084/202 09.09.2022 [WP(C)/2780/2022 |10  |[C
139 |P.K.LENKA 24085/202 09.09.2022 [WP(C)/26617/2021 |10  |[C
140 [P.K.LENKA ;4086/202 09.09.2022 |WP(C)/10463/2021 |10  [C
141 [P.K.LENKA ;4087/202 09.09.2022 |WP(C)/10200/2021 |10  [C
142 Egﬁgg KUMAR ;4088/202 09.09.2022 Y;\IPC(OAC)/1267/201 10 C
143 |M.K.NAYAK ;4089/202 09.09.2022 |WP(C)/8088/2021 |10  [C
144 M. N. MOHANTY 24090/202 09.09.2022 |ARBA/4/2013 10 C
145 [ O g 740917202 109 09,2022 |ARBA/3/2009 10 [
146 [A.K.PANDA 24092/202 09.09.2022 |WPC(OR)/1413/2016 |10  [C
147 :iﬁiﬁISTHA ;4094/202 09.09.2022 [WP(C)/22151/2022 |10  |[C
148 [K. RATH ;4098/202 09.09.2022 [WP(C)/13986/2021 |10  |[C
149 [D. K. MOHANTY ;4102/202 09.09.2022 [WP(C)/11999/2021 |10  |[C
150 |B.K.PATI ;4103/202 09.09.2022 [WP(C)/20498/2015 |10  [C
151 [P.K.RATH ;4105/202 09.09.2022 [WP(C)/5908/2016 |10  |[C
152 |L.D. SAHOO ;4106/202 09.09.2022 |MATA/134/2022 10 |c
153 [R.K.MAHABHOT ;4107/202 09.09.2022 |MATA/163/2019 10 |c
154 [R.K.MAHABHOI ;4108/202 09.09.2022 |MATA/163/2019 10 |c
155 [P.K.NAYAK ;4109/202 09.09.2022 |BLAPL/11612/2021 |10  [C
156 [A.K.KAR ;4110/202 09.09.2022 |WP(C)/19379/2022 |10  [C
157 [B.K.PATI ;4112/202 09.09.2022 |WA/509/2013 10 |[c
1158 |K.MANDAL 74113/202 (09.09.2022 |[WP(C)/35641/2021 |10  [C
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159 |S.K.SAHU ;4114/202 09.09.2022 |CONTC/311/2020 |10
160 |R. SETHT ;4115/202 09.09.2022 [WP(C)/5620/2022 |10
161 |D.K.SAHU ;4116/202 09.09.2022 [WP(C)/22568/2022 |10
162 |T.K.NAYAK ;4117/202 09.09.2022 [WP(C)/18440/2022 |10
163 |p.C.DAS 24120/202 09.09.2022 [WP(C)/6106/2009 |10
164 |S.MOHARANA 24121/202 09.09.2022 |CONTC/4406/2022 |10
165 |P.K.RATH ;4123/202 09.09.2022 [WP(C)/10977/2012 |10
166 |D.RAY ;4124/202 09.09.2022 [WP(C)/24471/2014 |10
167 M. K. SWAIN ;4127/202 09.09.2022 |CRLMC/2042/2022 |10
168 |B. K. PATI 24128/202 09.09.2022 |CRLMC/1710/2021 |10
169 |B. K. PATI 24129/202 09.09.2022 |CRLMC/1997/2021 |10
170 |B. K. PATI ;4130/202 09.09.2022 |CRLMC/1664/2021 |10
171 [MANOJ KUMAR  |74134/202 |14 4 5022 |cRLMC/488/2022 |10
PANI 2
172 |T. K. MOHANTY ;4141/202 09.09.2022 [WP(C)/11811/2009 |10
173 |G. SUNDARA ;4142/202 09.09.2022 [WP(C)/9175/2022 |10
174 |3. . momanTy | 21437202 59 09,2022 |WR(C)/19222/2022 |10
175 |D. K. NATK ;4144/202 09.09.2022 [WP(C)/19539/2022 |10
176 |A. SUNDARAY ;4148/202 09.09.2022 |JCRLA/9/2020 10
177 |R.K.MALLICK ;4150/202 09.09.2022 |TRPCRL/108/2021 |10
178 |R.K.MALLICK ;4151/202 09.09.2022 |TRPCRL/109/2021 |10
179 iﬁgigiv ;4152/202 09.09.2022 |TRP(C)/332/2022 |10
180 ?;i?ﬁiIT ;4153/202 09.09.2022 |TRP(C)/235/2022 |10
181 ﬁ/iéigTUSOTTA ;4158/202 09.09.2022 |CRLREV/702/2013 |10




182 [DILLIP SAMAL ;4159/202 09.09.2022 |CRLMP/1740/2022 |10  |c
183 |B.K.DAS ;4160/202 09.09.2022 |[WP(C)/20633/2022 |10  |C
184 |P K LENKA ;4161/202 09.09.2022 |CRLMP/1739/2022 |10  |C
185 |R. SETHI ;4163/202 09.09.2022 [WP(C)/20972/2022 |10  |C
186 |S K BHANJDEO 24164/202 09.09.2022 |CRLMP/1753/2022 |10  |C
187 |A.ROUT ;4165/202 09.09.2022 [WP(C)/20417/2022 |10  |c
188 |S K BHANJDEO ;4166/202 09.09.2022 |CRLMP/1752/2022 |10  |c
189 |[BALARAM SINGH ;4168/202 09.09.2022 |CRLMP/1646/2022 |10  |C
190 |R.DAS ;4169/202 09.09.2022 [WP(C)/17036/2019 |10  |c
191 |SAMIR BARIK ;4170/202 09.09.2022 |CRLMP/1730/2022 |10  |C
192 |p K MISHRA ;4171/202 09.09.2022 |CRLMP/1749/2022 |10  |C
193 |S.K.SINGH 24172/202 09.09.2022 |WP(C)/17036/2019 |10  |C
194 |[K C SAMAL ;4174/202 09.09.2022 |CRLMP/1725/2022 |10  |c
195 giﬁégHARI ;4176/202 09.09.2022 |CRLMP/1757/2022 |10  |C
196 |K.P.BEHERA ;4177/202 09.09.2022 [WP(C)/20136/2022 |10  |c
197 |R K BARIK ;4178/202 09.09.2022 |cRLMC/727/2022 |10  |c
198 |R.K.MOHAPATRA ;4181/202 09.09.2022 |WP(C)/4713/2021 |10  |c
199 |A.DAS ;4182/202 09.09.2022 |CRLMP/1748/2022 |10  |C
200 |SARADA NAYAK ;4183/202 09.09.2022 |CRLMP/1754/2022 |10  |C
201 |R B MISHRA ;4184/202 09.09.2022 |CRLMP/1743/2022 |10  |c
202 |s RATH ;4185/202 09.09.2022 |CRLMP/1714/2022 |10  |c
203 |[K SHIRISH ;4188/202 09.09.2022 |BLAPL/6241/2021 |10  |C
204 TR TRE KD ;4192/202 09.09.2022 [BLAPL/7909/2022 |10  |C
205 |s C BISWAL  |74194/202 [09.09.2022 |CRLMC/1323/2012 |10  |C
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206 |S C BISWAL ;4195/202 09.09.2022 |CRLMC/1324/2012 |10
207 |S C BISWAL ;4196/202 09.09.2022 |CRLMC/1325/2012 |10
208 |D K NATK ;4197/202 09.09.2022 |CONTC/1960/2018 |5
209 |D P MISHRA ;4198/202 09.09.2022 |CONTC/1960/2018 |5
210 |J R SAHOO 24199/202 09.09.2022 [WP(C)/13895/2008 |5
211 |J R SAHOO 24201/202 09.09.2022 [WP(C)/13894/2008 |5
212 |M BASANTHARA ;4202/202 09.09.2022 [WP(C)/2456/2013 |5
213 |6 C SWAIN ;4203/202 09.09.2022 [WP(C)/38399/2021 |5
214 figiENJAY ;4205/202 09.09.2022 |ABLAPL/7379/2022 |10
215 g%i?EDRA 24207/202 09.09.2022 |ABLAPL/7398/2022 |10
216 |R K MISHRA ;4209/202 09.09.2022 |ABLAPL/8675/2022 |10
217 EiﬁiiNgiTRA ;4211/202 09.09.2022 [WP(C)/23030/2022 |10
21g [RASHMI RANJAN 174216/202 |1g g 2022 |BLAPL/2470/2022 |10
DAS 2
219 |[SAMTR BARIK ;4217/202 09.09.2022 |BLAPL/1459/2022 |10
220 |B M SAHU ;4218/202 09.09.2022 |BLAPL/2289/2022 |10
221 [K SAHOO ;4221/202 09.09.2022 |ABLAPL/8682/2022 |10
222 |p CH SEJPADA ;4222/202 09.09.2022 |ABLAPL/10109/2022 |10
223 |[PRATAP SAHOO ;4223/202 09.09.2022 |BLAPL/6427/2022 |10
224 |B K MAHARANA ;4225/202 09.09.2022 |MATA/105/2017 5
225 Siﬁéép KU ;4226/202 09.09.2022 |BLAPL/2159/2021 |10
226 [BABITA SAHU ;4228/202 09.09.2022 |BLAPL/9333/2020 |10
227 |B K MAHARANA ;4229/202 09.09.2022 |MATA/105/2017 4
228 |M.R.SAHOO ;4230/202 09.09.2022 |CRLMC/2349/2022 |10




229 |B K MAHARANA 24231/202 09.09.2022 |MATA/105/2017 4 U
230 |A.K.MOHANTY ;4232/202 09.09.2022 |CRLMC/2276/2022 |10  |c
231 [B K MAHARANA ;4233/202 09.09.2022 |MATA/105/2017 4 U
232 P.K.JENA ;4235/202 09.09.2022 |CRLMC/2340/2022 |10  |c
233 ggg;?ATH ;4236/202 09.09.2022 [WP(C)/16740/2022 |10  |c
234 |M.K.MOHANTY 24237/202 09.09.2022 |CRLMC/2081/2022 |10  |c
235|B P TANGA ;4238/202 09.09.2022 |ABLAPL/7657/2022 |10  |C
236 |M.K.MOHANTY ;4239/202 09.09.2022 |CRLMC/2081/2022 |10  |c
237 |M.R.SAHOO ;4240/202 09.09.2022 |CRLMC/1937/2022 |10  |c
238 ggi;?ATH 24242/202 09.09.2022 [WP(C)/16739/2022 |10  |c
239 |H.K.PATRA 24245/202 09.09.2022 |CRLMC/2156/2022 |10  |c
240 |6.JAYASINGH 24246/202 09.09.2022 |CRLMC/2277/2022 |10  |c
241 |R K MALLICK ;4247/202 09.09.2022 |ABLAPL/2397/2022 |10  |C
242 |6. san00 ;4248/202 09.09.2022 |CRLMC/2325/2022 |10  |c
243 |6. c. BARIK ;4249/202 09.09.2022 |WP(C)/26519/2017 |10  |C
244 PRUN KUMAR —174251/202 |ng 9 2022 |wp(C)/26519/2017 |10 |C
JATI 2
245 B, K. SWAIN ;4252/202 09.09.2022 [WP(C)/17614/2016 |10  |C
246 |3.D.MUDULT 24253/202 09.09.2022 |CRLMC/2573/2015 |10  |c
247 gigﬁgJAN ;4254/202 09.09.2022 |CRLREV/579/2011 |10  |c
248 |A.K.MOHANTY ;4256/202 09.09.2022 |CRLMC/2275/2022 |10  |c
249 |6. sunDaRa ;4257/202 09.09.2022 |0JC/8770/2001 10 |c
250 [B.ROUT ;4259/202 09.09.2022 |CRLMC/2254/2022 |10  |C
251 |[P. C. MOHANTY ;4260/202 09.09.2022 [WP(C)/135/2009 |10  |c
252 |P.K.PANDA 74263/202 |09.09.2022 |CRLMC/2258/2022 |10  [C
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253 ggﬁgﬁiJIT 24264/202 09.09.2022 |ABLAPL/8763/2022 |10
254 |R K JENA ;4266/202 09.09.2022 |ABLAPL/3899/2022 |10
255 iiﬁiépﬁgHANTY ;4267/202 09.09.2022 WP (C)/20992/2022 |10
256 iggiANAVA ;4268/202 09.09.2022 WP (C)/22749/2022 |10
257 2§§i§G¥OHAN ;4270/202 09.09.2022 WP (C)/21965/2022 |10
258 §§§i§G¥OHAN ;4272/202 09.09.2022 WP (C)/21958/2022 |10
259 2i§i§G¥OHAN ;4274/202 09.09.2022 WP (C)/21960/2022 |10
260 2i§i§G¥OHAN ;4275/202 09.09.2022 WP (C)/22743/2022 |10
261 2§§i§G¥OHAN ;4277/202 09.09.2022 [WP(C)/21969/2022 |10
262 |L.ACHART ;4278/202 09.09.2022 |CRLREV/393/2022 |10
263 |M K MOHANTY ;4279/202 09.09.2022 |ABLAPL/10119/2022 |10
264 2§§i§G¥OHAN ;4280/202 09.09.2022 WP (C)/21966/2022 |10
265 |H. S. PATKRAY ;4284/202 09.09.2022 [WP(C)/10852/2017 |10
266 |S.MOHARANA ;4285/202 09.09.2022 [WP(C)/23142/2022 |10
267 [K. C. KaR ;4286/202 09.09.2022 [WP(C)/10852/2017 |10
268 |B.BEHERA ;4287/202 09.09.2022 [WP(C)/24201/2019 |10
269 |S.K.DWIVEDY ;4289/202 09.09.2022 |ABLAPL/14815/2019 |10
270 ggﬁ;iﬁJIT ;4291/202 09.09.2022 |BLAPL/2633/2022 |10
271 |S.K.DWIVEDY ;4293/202 09.09.2022 ABLAPL/14812/2019 |10
272 |SUBASH SAMAL ;4294/202 09.09.2022 |BLAPL/2142/2022 |10
273 |B B MALLICK ;4296/202 09.09.2022 |BLAPL/2239/2022 |10
274 |S.MOHARANA ;4297/202 09.09.2022 |CRLMC/1780/2022 |10
275 |s K BHANJDEO ;4298/202 09.09.2022 [BLAPL/5017/2022 |10




276 Eiii?g?N ;4309/202 09.09.2022 [WP(C)/32191/2020 |1
277 |M NAYAK ;4310/202 09.09.2022 |WP(C)/14836/2010 |1
278 [K N SAHOO ;4311/202 09.09.2022 [WP(C)/2862/2022 |5
279 | K BHOL ;4312/202 09.09.2022 |WP(C)/12092/2007 |1
280 |T BAG 24313/202 09.09.2022 |WP(C)/15563/2022 |1
281 [P K MOHANTY ;4314/202 09.09.2022 [WP(C)/19426/2013 |5
282 [R.C. MOHARANA ;4315/202 09.09.2022 [WP(C)/25822/2021 |5
283 |J PRADHAN ;4316/202 09.09.2022 [WP(C)/3267/2018 |5
284 [NTRANJAN ROUT ;4317/202 09.09.2022 |CMP/368/2016 5
285 |J PRADHAN ;4318/202 09.09.2022 [WP(C)/6733/2017 |5
286 |J PRADHAN ;4319/202 09.09.2022 [WP(C)/3435/2017 |5
287 |J PRADHAN 24320/202 09.09.2022 [WP(C)/3266/2018 |5
288 |J PRADHAN ;4321/202 09.09.2022 [WP(C)/10492/2014 |5
289 |J PRADHAN ;4322/202 09.09.2022 [WP(C)/3257/2018 |5
JUON F— ;4323/202 05 05 2022 QPC(OAC)/3469/201 ;
291 [K NAYAK ;4324/202 09.09.2022 |ABLAPL/16677/2019 |5
292 |7 P KAR ;4325/202 09.09.2022 |ABLAPL/16782/2021 |5
293 ;iégIDHAR 24326/202 09.09.2022 [WP(C)/11222/2012 |5
294 |H K DASH ;4327/202 09.09.2022 |CONTC/645/2016 |10
295 [P BARTK ;4328/202 09.09.2022 |WP(C)/18811/2019 |5
296 |c. R. DAS ;4329/202 09.09.2022 |CRLMC/1165/2022 |10
297 EEEEEQRA ;4332/202 09.09.2022 [WPC (OA)/95/2017 |10
298 géiTTARANJAN ;4338/202 09.09.2022 |JCRLA/80/2015 10
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